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Sl 
No. 

APPEAL 
NO. 

APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

REGULAR MATTERS 

1 ST/56768/2013 

National Co 
Operative 
Conumers 
Federation Of India 
Ltd 

COMMISSIONER OF 
CENTRAL 
EXCISE,Delhi-iii 

P. K. Sahu/DR 
pkstax@hotmail.com  

2 ST/59677/2013 
Ajay Machine 
Tools 

Commissioner of Central 
Excise and Service Tax 
and CUSTOMS,Rohtak 

A. K. Batra & Associates, 
CA/DR 
caashokbatra@gmail.com  

3 ST/59839/2013 
Selvel Media 
Services Pvt Ltd 

COMMISSIONER OF 
CENTRAL 
EXCISE,Delhi-iii 

GAJENDRA 
MAHESHWARI, 
PRIYAMWADA SINHA, 
SIDDHARTH PUNJ & 
DRISHTY SAKHUJA, 
ADV./DR 
abc@gmail.com 

 

4 ST/60244/2013 
Almondz Global 
Securities Ltd 

COMMISSIONER OF 
SERVICE TAX,Delhi-iv 

A. K. Batra & Associates, 
CA/DR 
caashokbatra@gmail.com  

5 ST/52918/2016 
KAMAL JIT 
SINGH 

COMMISSIONER, 
CENTRAL EXCISE-
JAIPUR I 

Naveen Bindal/DR 
naveenkbindal@gmail.com 

 

6 ST/52919/2016 DEEPAK JAIN 
COMMISSIONER, 
CENTRAL EXCISE-
JAIPUR I 

Naveen Bindal/DR 
naveenkbindal@gmail.com  

7 ST/53061/2016 

PREHARI 
PROTECTION 
SYSTEMS PVT 
LTD 

COMMISSIONER, 
SERVICE TAX-JAIPUR 
I 

DR. SURENDER SINGH 
HOODA. ADVOCATE./DR 
SSHOODA65@GMAIL.COM  

8 ST/53184/2016 
COMMISSIONER, 
CENTRAL 
EXCISE -JAIPUR I 

PREHARI 
PROTECTION 
SYSTEMS PVT LTD 

DR/DR. SURENDER SINGH 
HOODA. ADVOCATE. 
SSHOODA65@GMAIL.COM  

9 ST/51449/2017 SHRI S S BHASIN 
COMMISSIONER OF 
CENTRAL 
EXCISE,DELHI-III 

K. K. Anand, Advocate/DR 
kkanand_6@yahoo.co.in  

10 ST/51531/2017 

GRAND 
VENEZIA 
COMMERCIAL 
TOWERS PVT 
LTD 

COMMISSIONER OF 
CENTRAL 
EXCISE,DELHI-III 

K. K. Anand, Advocate/DR 
kkanand_6@yahoo.co.in  

11 ST/50420/2018 
CISCON 
PROJECTS PVT 
LTD 

COMMISSIONER OF 
CENTRAL GOODS 
AND SERVICE TAX, 
CUSTOMS AND 
EXCISE,JABALPUR 

ALOK BARTHWAL 
(ADV)/DR 
alokbarthwal96@gmail.com 

 
 
 
 
 
 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  
PRINCIPAL BENCH NEW DELHI 

WEST BLOCK NO. 2, R.K.PURAM, NEW DELHI – 110066 
SERVICE TAX DIVISION BENCH MATTERS 

CAUSELIST 

12 ST/52618/2018 
VARDHMAN 
MILK DAIRY PVT 
LTD 

COMMISSIONER OF 
CENTRAL EXCISE 
AND CUSTOMS, 
CENTRAL GOODS 
AND SERVICE TAX , 
,JAIPUR I.. 

PANKAJ MALIK, C.A/DR 
p_massociates@yahoo.co.in 

 

13 ST/53231/2018 

SHRI 
VARDHMAN 
MILK DAIRY PVT 
LTD 

COMMISSIONER OF 
CENTRAL EXCISE 
AND CUSTOMS, 
CENTRAL GOODS 
AND SERVICE TAX , 
,JAIPUR I.. 

K. K. Anand, Advocate/DR 
kkanand_6@yahoo.co.in  

14 ST/52924/2018 

PRINCIPAL 
COMMISSIONER 
OF CENTRAL 
EXCISE CUSTOM 
GOODS AND 
SERVICE 
TAX,DELHI EAST 

POWER FINANCE 
CORPORATION LTD DR/IP 

 

15 ST/53655/2018 
SOHAN LAL 
MATHUR 

COMMISSIONER OF 
CENTRAL EXCISE 
AND CUSTOMS, 
CENTRAL GOODS 
AND SERVICE TAX , 
,JAIPUR I.. 

Bipin Garg,Adv/DR 
bipingarg@bavm.legal  

16 ST/53666/2018 
SHRI BARFANI 
SECURITIES 

COMMISSIONER OF 
CENTRAL GOODS 
AND SERVICE TAX, 
CUSTOMS AND 
EXCISE,JABALPUR 

ARYA BHATT, 
ADVOCATE/DR 
aryabhattadv@gmail.com  

17 ST/53672/2018 
PARTH 
NETWORK PVT 
LTD 

COMMISSIONER Of 
CENTRAL GOODS 
AND SERVICE TAX 
EXCISE 
CUSTOMS,UDAIPUR 

LAKSHMIKUMARAN & 
SRIDHARAN, ADV.-
Delhi/DR 
court.del@lakshmisri.com 

 

18 ST/53673/2018 
GMM 
CONSTRUCTION 
P LTD 

COMMISSIONER OF 
CENTRAL GOODS 
AND SERVICE TAX , 
CUSTOMS AND 
CENTRAL EXCISE 
,JODHPUR 1 

IP/DR 
 

19 ST/53678/2018 
R K CARRIERS 
INDIA PVT LTD 

COMMISSIONER Of 
CENTRAL GOODS 
AND SERVICE TAX 
EXCISE 
CUSTOMS,UDAIPUR 

KESHAV MALOO & 
ASSOCIATES, C.A./DR 
malookeshav@gmail.com  

20 ST/53679/2018 
R K CARRIERS 
INDIA PVT LTD 

COMMISSIONER Of 
CENTRAL GOODS 
AND SERVICE TAX 
EXCISE 
CUSTOMS,UDAIPUR 

KESHAV MALOO & 
ASSOCIATES, C.A./DR 
malookeshav@gmail.com  

21 ST/53684/2018 
LAXMI 
ENTERPRISES 

COMMISSIONER Of 
CENTRAL GOODS 
AND SERVICE TAX 
EXCISE 
CUSTOMS,UDAIPUR 

IP/DR 
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22 ST/53690/2018 
BHARTI 
HEXACOM 
LIMITED 

COMMISSIONER OF 
CENTRAL EXCISE 
AND CUSTOMS, 
CENTRAL GOODS 
AND SERVICE TAX, 
JAIPUR I. 

LAKSHMIKUMARAN & 
SRIDHARAN, ADV.-
Delhi/DR 
court.del@lakshmisri.com 

 

23 ST/53691/2018 
BHARTI 
HEXACOM 
LIMITED 

COMMISSIONER OF 
CENTRAL EXCISE 
AND CUSTOMS, 
CENTRAL GOODS 
AND SERVICE TAX, 
JAIPUR I.. 

LAKSHMIKUMARAN & 
SRIDHARAN, ADV.-
Delhi/DR 
court.del@lakshmisri.com 

 

24 ST/50984/2020 
J K LAKSHMI 
CEMENT LTD 

COMMISSIONER, 
CGST, CENTRAL 
EXCISE-JODHPUR 

Sanjay Khatri/DR 
legal_sk@yahoo.com  

Prepared by – LDC 
Verified by –CM 

 
 
 

Dy.  Registrar 
 (Service Tax Appeal Bench) 

15/02/2024 
 


